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way in achieving for the first time
self-sufficient in all types of cotton
required by the industry. It has won
national recognition, both by the Gov-
ernment of India and the industry
through no less than four awards won

hy them,

In spite of the very good work al-
ready done, the Regional Station at
Coimbatore, employing over 230 peo-
ple, and the cotton project itself are
handicapped by lack of proper inde-
péndent status. Administrative de-
lays and lack of appreciation of the
work at Nagpur have hampcred the
progress of the project, in addition to
causing frustration to the gcientific
and technical personnel of the Region-
a] Station.

T understand that a provosal has
already been submitted for the crea-
tion of an independent project Direc-
torate of Cotton, on the lines of simi-
lar Directorates for Rice, Pulses and
Oilseeds in the country, The proposal
is also under the consideration uf the
ICAR and it has been referred to the
Planning Commission for its decision
The financia] outlay for the entire
project for the Sixth Plan period has
been estimated around  Rs, 3 crores.
Therefore, the raising of the cotton
project, along with the Regirnal Sta-
tion to the status of a Project Direc-
torate, does not involve any addition-
al financial commitments.

In view of what has been stated
above, I request your goodself to
sanction the creation of the Project
Directorate for Cotton at Coimbatore.

(ii) Reported death of itwo Workers of

Naval Dockyard, Visakhapatnum
due to suffocation in 3 gas Cham-
ber.

SHRI SAMAR MUKHERJEE (How-
rah): Two worlkers of the Naval Dock-
vard, Visakhapatnam, died on 18th
March, 1980, while they were on duty,
due to suffocation in a gas chamber.
These deaths have taken place due
to the non provision of proper safety
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appliances. ‘The negligence agitated
the other workers who demanded
peacefully that adequate safety ap-
pliances should be provideq by the
management. ‘They had every right
to express their protest against the
negligent attitude of the management
which caused death to two of their
colleagues, Bug the management
tried to crush their protest voice by
inducting police resulting in serious
skull injurieg to many workers, The
workers were attacked while perform-
ing their duty, I am giving below
the full text of the telegram which I
have received from the Hindustan
Shipyard Labour Union, Hindustan
Shipyard Staff Union, Visakhapatnam:

.....Civilian workers of Naval
Dockyard, Visakhapatnam, inhumanly
lathicharged on twentieth morning at
workspot by State police resulting in
grevious skull injuries and bone
fracture to several innoecent work-
men. ..consequent upon death of two
workmen on eighteenth while on guty
due to non-provision of safety applian-
ces...Nava] Dockyard management tri-
ed to camouflage situation by calling
State police who resorted to unpro-
voked lathi charge on workmen while
on duty...request institute judicial
inquiry and to reprimand inhuman
attitude of state police. ..

Hindustan Shipyard Labour Union,
Hindustan Shipyard Staff Union.

This is a very serious matter and I
request the Minister concerned to make
a statement thereon,

(iii) Piling up of Steel ingots in public
Sector steel Plants.

SHRI CHINTAMANI PANIGRAHI
(Bhubaneswar): Sir, I beg to raise the
following matter under Rule 377:

“When jmports are unable to
bridge the gap between the demand
and supply of steel, more than 5.5
lakh tonnes of ingots have piled up
at the public sector steel plants as
the power shortage has affected the
working of rolling milis.
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The total ingot production in the
country is lower this year by 5.2
per cent as compared to last year.
The saleable gteel output is down
by 6 per cent,

I draw the attention of the hon.
Minister to thig for taking immediate
measures to overcome tihesg bol-
tlenecks in the steel plants and to
overcome the shortage o steel.”

(iv) MURDER OF s STUDENT OF sT.
STEPHEN COLLYEGE, DELHI

&t waT™  wew (2199F)
awrfa wgw, §z € a%a wifEs,
7€ feestt H Y owmodV o (fyefiw )
FTOF 19 a4t wrE@ o q1a7 w5-
fagrtza 7@ %Y 6 aira F g=5T7F
AT9ET Y ET 47 | TAG A IAHT
¢ 93l Fg a«r | qY gEYy A2 T
21 919 F1 50 A1aq sufAgqAy &7 a1
WEAT F 918 S7e F o el oY
35T wawe ag gur f% of avaw &
egzor 5T &7 91 77 57 wagTor-
FATRT FT HOT  IFvG § aFAAT &0
frey & 94T geul &I af | AT
gsg-ar qOET 7 ®r a7 fzeAT
qYT W &1 wAar & fgw@ @ @)
fawet &Y 78t & f ox 7T Frgr
AFATF F1 geaT FLIT AT 1T geaTHiE
NCTE NAFTTHATAY ) 3T I
¥ EF IHTT * GLIHIS aqT 7+ S°+
qqUY T AE 4% AT @ o2
FoarsT qat &Y == 9187 | ARKHTA qT
TR A FT & fF U A TSI H 3H
IHEIT F FAITGIT FT G AT ETE |
QT g8 IS TG A A7 FT 6477
wifag a4t s1ar g, fmg w1 sav
agf 1 feeet gfaa o ataw & gear<i
&T 9T JqTA § FIFTHGTET YR | 48
IR WeAHaAT, HFRGAT F1 HILIATA
Frarg | fesdt & sl & fgw gqfasn
& wfa favare 33ar o1 w@r & A TE
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qUSEal §T eqJT FTGHE T8 |
qratazor fxal oF sgAr & wraAr
AATEATE |

aa) feafa & gty s a0y
AT & i wig awwT F7 FE vkl
¥ wman d fr g gfma & @iw
WIRFLT TEdT T IU TAH, FAT
ug wfgs Gharne aad arfe @wT
# ua # gax gfq g7 g aY wraa
T g% AT ATTW F geardf FIHre
g3 fass T F@Ra § aA9F)

MR. CHAIRMAN: Only the approv-
ed stalement will go on record.

v4.00 hrs,
st weraTer et aata wg 1R,
AT THE &1 qgar A9 g Faar M
zaFT oed faar & | wad wgEw AT
THART AT F7ATH qWIZ |

{v) STARVATION CONDITION IN ANDA-
MAN AND NICOBAR ISLANDS

SHRI MANORANJAN BHAKTA
(Andman and Nicobar Islands):
Severe drought prevails throughout
the Union Territory of Andaman and
Nicobar Islands and the rural poor are
facing starvation, The Andaman and
Nicobar administration declared
the Territory as drought affected and
started relief work through the Food
for Work Scheme, In spite of repeated
requests to the Government of India,
a post of Rural Development Officer
was not created, and the relief work
iy also inadequale  Every day I am
receiving a number of letters from
Village Panchayat Pradhans and others
stating that works under the Food for
Work Scheme is not provided to them
adequately and that those who are
working are not paid either rice or
wheat and that ithe people are starving
Vhen the officers are contacted, they
.re not helpful.

I draw the attention of the Home
Minister and the Minister of Agri-
culture to this and request them to



